To start Lining Work

166. Shri Deepak Mangla, M.L.A.: Will the Chief Minister be pleased to state—

(@)

(b)

whether it is a fact that an announcement has been made by the
Hon’ble Chief Minister to line the Hassanpur distributary but the said
work has not been started so far; and

if so, the time by which the said work is likely to be started?

Sh. Manohar Lal, Chief Minister, Haryana

a)

b)

Yes, Sir.

Hassanpur Distriburtary is the part of Agra Canal System which is
owned and controlled by U.P. Irrigation Department. Revised capacity
statement of the Channel has been sent to U.P. Irrigation Department
for consent but the same is awaited. Administrative Approval will be
sought from the Government after receipt of consent from U.P. Irrigation
Department. Hence, no fixed time frame can be given.



Additional Information
Unstarred Assembly Question No. 166

Hassanpur Disty. is the part of Agra Canal system which is owned and controlled by U.P.
Irrigation Department. Hassanpur Disty. offtakes from Agra Canal at RD 29 Mile 7 Furlong 650 feet
Left Side. The length of Hassanpur Disty. is 22 Mile and discharge is 200 Cs at head. Hassanpur
Disty. serves area of villages namely Kithwari, Taraka, Khedla, Rasulpur, Badoli, Rahimpur,
Sulthanpur, Lalgarh, Bhawana, Kushak, Karimpur, Moruka Nangla, Gulabad, Jatoli, Likhi, Darana,
Ramgarh, Bhiduki, Ainch.

Hon’ble Chief Minister, Haryana has announced for making the pucca Hassanpur vide CM
Announcement Code No. 15189 dated 09.10.2016. Revised capacity statement of Hassanpur Disty.
stands submitted to Executive Engineer, UAC-IIl Mathura, U.P. In spite of repeated requests and
follow ups with U.P Irrigation Department, the pendency is at the level of U.P. Irrigation Department.
Reminder letter has been sent to UP Irrigation Department vide this office letter No. 4342-43/8W
dated 04.09.2020 for counter signing the revised capacity statement or to give timeline for the same.
The matter has been also taken up with Deputy Commissioner, Palwal vide Executive Engineer,
Palwal letter No. 4604-06/28M and No. 4607-09/28M dated 21.09.2020. After receiving of capacity
statement from U.P Govt., revised L-Section will be prepared and Administrative Approval will be

taken from Govt., and the work of lining of this channel will be started.
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